HON'BLE MR. M, P, SINGH,VICE=CHAIKMAN
HON'BLE MR. A, K. BHATNAGAR ,MEMBER-J _
Prabhu, son of Chhadilal,

R/c 146=-G/406 M-alakraj,

Rambagh, Allahabad,

l.

HOEJ'BL_I_E:}_ MR, A. K, EHATPIAG&H_‘::_”EEMBER-J

__OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH :; ALLAHABAD

CIVIL MISC. CONTEMPT PETITION NQ,122 OF 2002
IN

ORIGINAL APPLICATION NO,711 OF 1999
ALLAAABAD THIS THE 29TH DAY OF NOVEMBER ,2004

¢ o o ¢ s A o HNetitdoner

( By Advocate Sri U.P. Singh )

Versus

Pradeep Kumar Gupta,
Chief Personnel Officer,
North Eastern Raillway,
Gorakhpur,

S.N. Sahu, Assistant Engineer, e
North Eastern Rallyay,
Varanasi,

Pradeep Kumar, Assistant Section Engineer,
(Works) North Eastern Railway,
Allahabad. City,

MeL. Lar, A.P.O.(Sakaghi),
N.E.R. Varanasi,

C.P. Verma, Divisional Rallway Manager,
North Eastern Railyay, Varanasi.

* « « + +« + . <Respondents

( By Advocate Shri D.C. Saxena 0

—--ﬂ—“—

were directed to enter the name of applicant in the

Live Casual Regiizﬁy“wlthin a month from that date,

By order dated 08.10.2004,the respondents
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Learneg Counsel for
Cary counter affidavic today in the cour
alllexure 8Ca-1 which ig taken on fecord. we have gone
through the Sdpplemeﬂtary Counter affidavit and Annexure
SCA=1 which Clearly Mentions that the name of the
8Pplicant hag peen €Ntered in the Live casua} Ragister
Wnder intimation to the Applicant,
2. In viey of the statement Made by the Lespondent *
. Counsel, the above contempt Petition 1g dismisseg
i ] ;
Notices are discharged. ~
- ' S 4y
Mem}éer-.:r Vice~Chairman
—————
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